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MR. SPEAKER: That is why I am
taking it up at 4.30 p.m.

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): We have now sup-
plied copies.

MR. SPEAKER: Copies have been
supplied and they will be laid on the
Table of the House now; we will take
it up at 4.30 p.m.

SHRI BHANU PRATAP SINGH:
May I make a submission? I have to be
in the Rajya Sabha from 4 to 6.

SHRI K. LAKKAPPA (Tumkur):
On a point of order. The rules are clear.

MR- SPEAKER: Rules are clear Call
attention to bz taken at any time which
is

SHRI K. LAKKAPPA: It is a very
serious matter; I rise on a point of
order.

MR. SPEAKER: Very serious.

SHRI K. LAKKAPPA: I rise on a
point of order regarding call attention. We
have given notice.” "+ (Interruptions)

MR. SPEAKER: The Speaker does
not give a reply; if you want you can
meet him in the Chamber.

SHRI K. LAKKAPPA: There is lapse
on the part of the Minister The manner
in which government is running the ad-
ministration. . . .

MR. SPEAKER: That is not a point
of order.

(Interruptions)**
MR. SPEAKER: Don’t record.
PROF. P. G. MAVALANKAR

(Gandhinagar): At what time do we take
it up then?

MR. SPEAKER: At 3 O'clock it will
be taken up.
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12.17 bre.
MATTERS UNDER RULE 377

(i) TENSION IN MARATHWADA DUE TO
CHANGE IN NAME OF MARATHWADA
UNIVERSITY
state ofte maf (M) :
geaer wgtew, & fraw 377 & s
sfqaadr &% qeed & fa=fafaa
faaz &7 Ioorg FWIE -
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MR SPEAKER: Shri Shafi Qureshi

Wt T fa@m qreEm (grafge):
oAy WEIRG T AT FT AT
3 5 wasarer Sar g W1 S AT

g L.

MR SPEAKER: That is not a point
of order.

(Interruptions)**

MR. SPEAKER: Don't record it.
(Interruptions)

MR SPEAKER: Mr Paswan you
are persistently obstructing. In regard

to 377, the Minister can reply if he so
choosa

**Not reco.ded.



